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fiqiah/ Daren 14m June 2019

ORDER
There ehell be Special Bench n1 Mumbai from 17 0.2019 to 28.6.20w to amend the malls”

fished hel‘me Shn M. K. Slumwl. Member (Judicial) NCLI Mumbm The Speeinl Bench shall
comprise of:

hgec lBencha‘N T Mumbai
Sh" V P Singh Member (Ju a!)

Shri VP sinyi. Member (Judicial) shall fin! rake up the when: ol‘ the Dnislon Bench
and lhm attend lhe malrcrs of Special heneh.

The Cansrilmion of Bench as aer section 4 l 9 (3) oflhc CompameeAm. 2013.

This is in modifimllun of Order of even number daled 5.3.2018 fmm 176217“) lo
33620190n1).

Hus issuea with the appmnl nr Hnn'ble Presidenl. \ICL'l

(ShiWReglstrar, NCLT
Telephone: 24363451

Com m»

1. P s. m Hun'blc Presidenl NnnonnlCompany Lavl Trlbundl. he“ Delhl

2 Hun'blc Memhen. Nanonal Company an Tnhnnal,
3. Secrciary. Nahum] Company Law lribunal.1\ew [)clhl.
A Officer: nrNaiional Company Law Tnhnnal. Principal Bench. New Delhi KoLkam’Mumbal’

Chennai AhmcdabadAllahabad,Bengaluerhandlgarh/('iuwahatl Hyderabad.
5, rs m Joinl secneiary. (Sh (bancshwilrKnmur Singll) Mimslr} ofCorpurare Affalls. New

Dcllll.
6 NCLl' web siKer' anicc Emmi
7. The Instilulc ofClmrlercd Acmunmnls nflndia 1T0. Nev. Delhi
8. lhe Instilulc ofCompun memes ol India. ICSI. Home 22. Immulional Area, Lodhl

Road, \‘ew Delhi 7 I 10003.
9. H16 Insfilmc ofCost Aculunmms of India. CMA Bhiman. 3 lnsmufiunlfl Area. Ludhi Read,

Nen Dclhl-l10003
10 COFPUYA‘C La“ Ad\ r, 158. Basrmr Fnclzwce Pallxm Road. haw Drlhl~110057
11. Taxman Allied Services Lid 5952. Nev» Rohlnk Road, Delhi
12. The All India Reponer m m, 3hr). 'B” Block, Delhi ngh Coun, hew Delhi.

13. Bar Cnnneil. Nev. Delhi ‘Mumbal.


